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 Supreme Court   [6] 

2 Million Lives at Risk, Contamination in Jojari River, Rajasthan, In re, (Vikram Nath and Sandeep 
Mehta, JJ.), 2025 SCC OnLine SC 2518 

Balaji Steel Trade v. Fludor Benin S.A., (P.S. Narasimha and A.S. Chandurkar, JJ.), 2025 SCC 
OnLine SC 2517 

Madras Bar Assn. v. Union of India, (B.R. Gavai, C.J. and K. Vinod Chandran, J.), 2025 SCC OnLine 
SC 2516 

P.U. Sidhique v. Zakariya, (Rajesh Bindal and Manmohan, JJ.), 2025 SCC OnLine SC 2519 
State of Karnataka v. State of T.N., (B.R. Gavai, C.J. and K. Vinod Chandran and Vipul M. Pancholi, 

JJ.), 2025 SCC OnLine SC 2515 
T.N. Godavarman Thirumulpad v. Union of India, (B.R. Gavai, C.J. and K. Vinod Chandran, J.), 2025 

SCC OnLine SC 2514 
  
Allahabad High Court   [46] 

Abdul Salam v. State of U.P., (Deepak Verma, J.), 2025 SCC OnLine All 7567 
Akram v. State of U.P., (Arun Kumar Singh Deshwal, J.), 2025 SCC OnLine All 7585 
Amit Kumar v. State of U.P., (Saurabh Shyam Shamshery, J.), 2025 SCC OnLine All 7598 
Arif v. State of U.P., (Arun Kumar Singh Deshwal, J.), 2025 SCC OnLine All 7588 
Azad v. State of U.P., (Vikas Budhwar, J.), 2025 SCC OnLine All 7597 
Chirag Jain v. State of U.P., (Arun Kumar Singh Deshwal, J.), 2025 SCC OnLine All 7583 
Dharmendra Yadav v. State of U.P., (Arun Kumar Singh Deshwal, J.), 2025 SCC OnLine All 7577 
Dheeraj Gangwar v. State of U.P., (Jai Prakash Tiwari, J.), 2025 SCC OnLine All 7566 
Faizul v. State of U.P., (Arun Kumar, J.), 2025 SCC OnLine All 7606 
Fareed Alam v. State of U.P., (Arun Kumar Singh Deshwal, J.), 2025 SCC OnLine All 7581 
Girdhari Lal v. State of U.P., (Vikas Budhwar, J.), 2025 SCC OnLine All 7602 
Jagpal Singh v. State of U.P., (Arun Kumar, J.), 2025 SCC OnLine All 7605 
Janardhan Rai v. State of U.P., (Vikas Budhwar, J.), 2025 SCC OnLine All 7601 
Jeeshan Kuraishi v. State of U.P., (Arun Kumar Singh Deshwal, J.), 2025 SCC OnLine All 7587 
Jishan v. State of U.P., (Arun Kumar Singh Deshwal, J.), 2025 SCC OnLine All 7573 
Khushi Lal Sahu v. State of U.P., (Vikas Budhwar, J.), 2025 SCC OnLine All 7594 
Mohd. Jubair v. State of U.P., (Nalin Kumar Srivastava, J.), 2025 SCC OnLine All 7582 
Mursaleen v. State of U.P., (Arun Kumar Singh Deshwal, J.), 2025 SCC OnLine All 7576 
Mustafa v. State of U.P., (Krishan Pahal, J.), 2025 SCC OnLine All 7584 
Pankaj Mishra v. State of U.P., (Santosh Rai, J.), 2025 SCC OnLine All 7572 
Parvej Akhtar v. Mohd. Iliyas, (Rohit Ranjan Agarwal, J.), 2025 SCC OnLine All 7589 
Pioneer Montessori School v. State of U.P., (Sangeeta Chandra and Amitabh Kumar Rai, JJ.), 2025 

SCC OnLine All 7603 
Prabha Shankar Chaubey v. State of U.P., (Saurabh Shyam Shamshery, J.), 2025 SCC OnLine All 

7590 
Prabha Verma v. State of U.P., (Saurabh Shyam Shamshery, J.), 2025 SCC OnLine All 7593 
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Pravesh Kumar Yadav v. State of U.P., (Vikas Budhwar, J.), 2025 SCC OnLine All 7592 
Pushpa Devi v. State of U.P., (Samit Gopal, J.), 2025 SCC OnLine All 7586 
Ram Lal v. State of U.P., (Santosh Rai, J.), 2025 SCC OnLine All 7579 
Ram Sanehi v. State of U.P., (Vikas Budhwar, J.), 2025 SCC OnLine All 7600 
Rijwan v. State of U.P., (Arun Kumar Singh Deshwal, J.), 2025 SCC OnLine All 7575 
Rishi Raj Construction Pachori Compound v. State of U.P., (Atul Sreedharan and Anish Kumar 

Gupta, JJ.), 2025 SCC OnLine All 7604 
Rudal Yadav v. State of U.P., (Arun Kumar Singh Deshwal, J.), 2025 SCC OnLine All 7574 
Rukampal Singh v. Distrct Magistrate, (Arun Kumar, J.), 2025 SCC OnLine All 7607 
S.K. Pant (Dr.) v. Union of India, (Saurabh Shyam Shamshery, J.), 2025 SCC OnLine All 7565 
Sagar Sudan v. State of U.P., (Rohit Ranjan Agarwal, J.), 2025 SCC OnLine All 7599 
Salman Ansari v. State of U.P., (Karunesh Singh Pawar, J.), 2025 SCC OnLine All 7568 
Sandip Khanna v. Ashok Kalra, (Rohit Ranjan Agarwal, J.), 2025 SCC OnLine All 7591 
Sanjeet v. State of U.P., (Santosh Rai, J.), 2025 SCC OnLine All 7569 
Shahrukh v. State of U.P., (Arun Kumar Singh Deshwal, J.), 2025 SCC OnLine All 7578 
Shyam Babu v. State of U.P., (Santosh Rai, J.), 2025 SCC OnLine All 7571 
Sonu Kumar Paswan v. State of U.P., (Santosh Rai, J.), 2025 SCC OnLine All 7580 
State of U.P. v. Premchandra, (Rajnish Kumar and Rajeev Singh, JJ.), 2025 SCC OnLine All 7562 
Subodh Kumar Agarwal v. Manoj Kumar Agarwal, (Sandeep Jain, J.), 2025 SCC OnLine All 7563 
Sushil Kumar v. State of U.P., (Vikas Budhwar, J.), 2025 SCC OnLine All 7596 
Union of India v. Vijay Kumar Pandey, (Rajan Roy and Rajeev Bharti, JJ.), 2025 SCC OnLine All 

7564 
Vijay Kumar v. State of U.P., (Vikas Budhwar, J.), 2025 SCC OnLine All 7595 
Yogesh v. State of U.P., (Santosh Rai, J.), 2025 SCC OnLine All 7570 

  
Andhra Pradesh High Court   [13] 

Dontireddy Sudha v. State of A.P., (B.V.L.N. Chakravarthi, J.), 2025 SCC OnLine AP 3893 
Gayatri Children Based Eco Tourism Projects v. State of A.P., (Gannamaneni Ramakrishna 

Prasad, J.), 2025 SCC OnLine AP 3902 
Gruhalakshmi Finance v. Andavarapu Govindarajulu, (Subba Reddy Satti, J.), 2025 SCC OnLine 

AP 3890 
Guruvendapalli Nagaraju v. State of A.P., (K. Suresh Reddy and Subba Reddy Satti, JJ.), 2025 SCC 

OnLine AP 3894 
Kalagarla Rambabu v. Sunkari Gopi, (B.V.L.N. Chakravarthi, J.), 2025 SCC OnLine AP 3892 
Kollu Raveendra v. State of A.P., (Dr Y. Lakshmana Rao, J.), 2025 SCC OnLine AP 3897 
Maisha Mayuri v. State of A.P., (Dr Y. Lakshmana Rao, J.), 2025 SCC OnLine AP 3895 
Modugumudi Masthan v. Ankem Naga Amala Swamy, (Venuthurumalli Gopala Krishna Rao, J.), 

2025 SCC OnLine AP 3899 
Moragudi Jaya Prasada Reddy v. State of A.P., (Dr Y. Lakshmana Rao, J.), 2025 SCC OnLine AP 

3898 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002994725
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002994719
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002994712
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002994733
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002994708
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https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002994713
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002994695
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002994696
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002994729
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002994697
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002994697
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002994728
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002994703
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002994746
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002994753
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002994741
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002994741
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002994747
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002994747
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002994745
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002994742
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002994748
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002994750
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002994743
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002994743
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Shakeel Pasha v. State of A.P., (R. Raghunandan Rao and T.C.D. Sekhar, JJ.), 2025 SCC OnLine AP 
3900 

Surya Dall & Fried Gram Mill v. S Sri. Sai Food Industries, (B.V.L.N. Chakravarthi, J.), 2025 SCC 
OnLine AP 3891 

Thalari Sai Prakash v. State of A.P., (Dr Y. Lakshmana Rao, J.), 2025 SCC OnLine AP 3896 
Yuvajana Shramika Rythu Congress Party v. State of A.P., (Harinath N., J.), 2025 SCC OnLine AP 

3901 
  
Bombay High Court   [30] 

Ambika Trading Corpn. v. Anupam Coop. Housing Society Ltd., (Amit Borkar, J.), 2025 SCC 
OnLine Bom 4486 

Anant S. Patil v. State of Goa, (F.M. Reis and K.L. Wadane, JJ.), 2015 SCC OnLine Bom 8920 
Anantha P. Bhat v. Rashmi Anantha Bhat, (Aarti Sathe, J.), 2025 SCC OnLine Bom 4493 
Arun Sitaram Chambhare v. State of Maharashtra, (Amit Borkar, J.), 2025 SCC OnLine Bom 4484 
Avinash Baburao Dighaskar v. Sahebrao Deshmukh Coop. Bank Ltd., (Amit Borkar, J.), 2025 SCC 

OnLine Bom 4496 
Bharat Bhushan Backward Coop. Housing Society Ltd. v. Registrar, Coop. Societies, (Amit Borkar, 

J.), 2025 SCC OnLine Bom 4483 
Dilip Bapu Kamble v. Suvarna Dilip Kamble, (Aarti Sathe, J.), 2025 SCC OnLine Bom 4489 
Girish Coop. Hsg. Soc. Ltd. v. State of Maharashtra, (Amit Borkar, J.), 2025 SCC OnLine Bom 

4475 
Gopi Rajesh Gupta v. State of Maharashtra, (Amit Borkar, J.), 2025 SCC OnLine Bom 4477 
Housabai Songya Bangare v. State of Maharashtra, (Milind N. Jadhav, J.), 2025 SCC OnLine Bom 

4480 
Jagannath Prasad Saha v. Soma Jagannath Saha, (Aarti Sathe, J.), 2025 SCC OnLine Bom 4491 
Jalaram Ashish Coop. Hosing Society Ltd. v. Ravi Iyer, (Amit Borkar, J.), 2025 SCC OnLine Bom 

4495 
Jatin Sunil Rajusth v. Vidhi Jatin Rajusth, (Aarti Sathe, J.), 2025 SCC OnLine Bom 4482 
Karim-ul-Haq Kabirdin Meghani v. Divisional Joint Registrar of Coop. Societies, (Amit Borkar, J.), 

2025 SCC OnLine Bom 4487 
Madhukar Damu Pansare v. Vitthal Popat Pansare, (Milind N. Jadhav, J.), 2025 SCC OnLine Bom 

4472 
Maharashtra Rajya Padvidhar Prathamik Shikshak Va Kendrapramukh Sabha v. State of 

Maharashtra, (Shree Chandrashekhar, C.J. and Manjusha Deshpande, J.), 2025 SCC OnLine 
Bom 4492 

Manisha Bhupendra Pandya v. Bhupendra P. Pandya, (Aarti Sathe, J.), 2025 SCC OnLine Bom 
4494 

Mathew D'Souza v. Registrar, Coop. Societies, (Amit Borkar, J.), 2025 SCC OnLine Bom 4474 
MITC Rolling Mills (P) Ltd. v. Renuka Realtors, (Alok Aradhe, C.J. and Arif S. Doctor, J.), 2025 SCC 

OnLine Bom 4479 
Namrata Zakaria v. Rajiv Hiranandani, (Aarti Sathe, J.), 2025 SCC OnLine Bom 4490 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002994751
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002994751
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https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002994763
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002994765
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Nilesh Damodaran Mudaliar v. Matrubhumi Coop. Credit Society Ltd., (Amit Borkar, J.), 2025 SCC 
OnLine Bom 4476 

Rabindra G. Samanta v. State of Maharashtra, (Amit Borkar, J.), 2025 SCC OnLine Bom 4471 
Shivprasad Chetai Kanojia v. Divisional Joint Registrar, Coop. Societies, (Amit Borkar, J.), 2025 

SCC OnLine Bom 4478 
Silver Beach Hotels (P) Ltd. v. Divisional Joint Registrar, Coop. Societies, (Amit Borkar, J.), 2025 

SCC OnLine Bom 4488 
Sneha v. Schedule Tribe Caste Certificate Scrutiny Committee, (M.S. Jawalkar and Raj D. Wakode, 

JJ.), 2025 SCC OnLine Bom 4481 
Sri Sai Industrial Premises Coop. Society Ltd. v. Vilas Vasant Mestry, (Amit Borkar, J.), 2025 SCC 

OnLine Bom 4497 
Swami Narayan Nagar (D Wing) Co. Hsg. Soc. Ltd. v. Sangita Suresh Sonar, (Amit Borkar, J.), 2025 

SCC OnLine Bom 4473 
Vijay Nagari Coop. Hsg. Ltd. v. State of Maharashtra, (Amit Borkar, J.), 2025 SCC OnLine Bom 

4470 
Vikram Bhalchandra Ghongade v. State of Maharashtra, (Bharat P. Deshpande, J.), 2024 SCC 

OnLine Bom 4884 
Zarir Pesi Bharucha v. Niloufer Soli Lam, (Milind N. Jadhav, J.), 2025 SCC OnLine Bom 4485 

  
Calcutta High Court   [81] 

A.K.R. Consultants (P) Ltd. v. Aiya Khan, (Biswaroop Chowdhury, J.), 2025 SCC OnLine Cal 8971 
Abdul Qadir v. State of W.B., (Suvra Ghosh, J.), 2025 SCC OnLine Cal 9001 
Aduri Biswas v. State of W.B., (Biswajit Basu, J.), 2025 SCC OnLine Cal 8990 
Ajay Kumar Khanna HUF v. Hindustan Petroleum Corpn. Ltd., (Reetobroto Kumar Mitra, J.), 2025 

SCC OnLine Cal 8983 
Ambikesh Mahapatra v. Union of India, (Reetobroto Kumar Mitra, J.), 2025 SCC OnLine Cal 9024 
Amit Dhandhania v. State of Uttarkhand, (Suvra Ghosh, J.), 2025 SCC OnLine Cal 9029 
Anil Kumar Jain v. Union of India, (Sabyasachi Bhattacharyya, J.), 2025 SCC OnLine Cal 9027 
Anjali Tikadar v. State of W.B., (Biswajit Basu, J.), 2025 SCC OnLine Cal 8989 
Anuradha Roy v. Union of India, (Shampa Dutt (Paul), J.), 2025 SCC OnLine Cal 8995 
Arjan Dass & Sons (P) Ltd. v. W.B. ERC, (Krishna Rao, J.), 2025 SCC OnLine Cal 9018 
Avishek Bhandari v. State of W.B., (Saugata Bhattacharyya, J.), 2025 SCC OnLine Cal 9012 
Babul Roy v. Raj Kumar Sharma, (Bivas Pattanayak, J.), 2025 SCC OnLine Cal 8975 
Basir Ali v. State of W.B., (Suvra Ghosh, J.), 2025 SCC OnLine Cal 9005 
Bengal Shrachi Housing Development Ltd. v. Eneroil Offshore Drilling Ltd., (Krishna Rao, J.), 2025 

SCC OnLine Cal 8958 
Bharati Das v. Sekhar Das, (Sabyasachi Bhattacharyya and Supratim Bhattacharya, JJ.), 2025 SCC 

OnLine Cal 8968 
Bhiguram Halder v. State of W.B., (Suvra Ghosh, J.), 2025 SCC OnLine Cal 9008 
Bidisha Bhattacharjee v. State of W.B., (Chaitali Chatterjee Das, J.), 2025 SCC OnLine Cal 8966 
Biswanath Banik v. State of W.B., (Suvra Ghosh, J.), 2025 SCC OnLine Cal 9009 
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Central Board of Direct Taxes [Noti. No. S.O. 1301(E)] 
Central Board of Direct Taxes [Noti. No. S.O. 1270(E)] 
Central Board of Direct Taxes [Noti. No. S.O. 1271(E)] 
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Central Board of Direct Taxes [Noti. No. S.O. 3600] 
Central Board of Direct Taxes [Noti. No. S.O. 3601] 
Central Board of Direct Taxes [Noti. No. S.O. 3603] 
Central Board of Direct Taxes [Noti. No. S.O. 3605] 
Central Board of Direct Taxes [Noti. No. S.O. 3606] 
Central Board of Direct Taxes [Noti. No. S.O. 3599] 
Central Board of Direct Taxes [Noti. No. S.O. 3602] 
Central Board of Direct Taxes [Noti. No. S.O. 3604] 
Central Board of Direct Taxes [Noti. No. S.O. 3540] 
Central Board of Direct Taxes [Noti. No. S.O. 3607] 
Central Board of Direct Taxes [Noti. No. S.O. 3542] 
Central Board of Direct Taxes [Noti. No. S.O. 3541] 
Central Board of Direct Taxes [Noti. No. S.O. 3543] 
Central Board of Direct Taxes [Noti. No. S.O. 3544] 
Central Board of Direct Taxes [Noti. No. S.O. 3545] 
Central Board of Direct Taxes [Noti. No. S.O. 2841] 
Central Board of Direct Taxes [Noti. No. S.O. 2842] 
Central Board of Direct Taxes [Noti. No. S.O. 2843] 
Central Board of Direct Taxes [Noti. No. S.O. 2844] 
Central Board of Direct Taxes [Noti. No. S.O. 2840] 
Central Board of Direct Taxes [Noti. No. S.O. 2846] 
Central Board of Direct Taxes [Noti. No. S.O. 2619] 
Central Board of Direct Taxes [Noti. No. S.O. 3098] 
Central Board of Direct Taxes [Noti. No. S.O. 3099] 
Central Board of Direct Taxes [Noti. No. S.O. 2998] 
Central Board of Direct Taxes [Noti. No. S.O. 2999] 
Central Board of Direct Taxes [Noti. No. S.O. 3000] 
Central Board of Direct Taxes [Noti. No. S.O. 3001] 
Central Board of Direct Taxes [Noti. No. S.O. 3002] 
Central Board of Direct Taxes [Noti. No. S.O. 3003] 
Central Board of Direct Taxes [Noti. No. S.O. 3004] 
Central Board of Direct Taxes [Noti. No. S.O. 3005] 
Central Board of Direct Taxes [Noti. No. S.O. 3006] 
Central Board of Direct Taxes [Noti. No. S.O. 3017] 
Central Board of Direct Taxes [Noti. No. S.O. 3007] 
Central Board of Direct Taxes [Noti. No. S.O. 3018] 
Central Board of Direct Taxes [Noti. No. S.O. 3008] 
Central Board of Direct Taxes [Noti. No. S.O. 3009] 
Central Board of Direct Taxes [Noti. No. S.O. 3020] 
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Central Board of Direct Taxes [Noti. No. S.O. 3010] 
Central Board of Direct Taxes [Noti. No. S.O. 3021] 
Central Board of Direct Taxes [Noti. No. S.O. 3011] 
Central Board of Direct Taxes [Noti. No. S.O. 3012] 
Central Board of Direct Taxes [Noti. No. S.O. 3013] 
Central Board of Direct Taxes [Noti. No. S.O. 3014] 
Central Board of Direct Taxes [Noti. No. S.O. 3015] 
Central Board of Direct Taxes [Noti. No. S.O. 3016] 
Central Board of Direct Taxes [Noti. No. S.O. 3019] 
Central Board of Direct Taxes [Noti. No. S.O. 3023] 
Central Board of Direct Taxes [Noti. No. S.O. 3022] 
Central Board of Direct Taxes [Noti. No. S.O. 3024] 
Central Board of Direct Taxes [Noti. No. S.O. 3025] 
Central Board of Direct Taxes [Noti. No. S.O. 3026] 
Central Board of Direct Taxes [Noti. No. S.O. 3027] 
Central Board of Direct Taxes [Noti. No. S.O. 3028] 
Central Board of Direct Taxes [Noti. No. S.O. 3029] 
Central Board of Direct Taxes [Noti. No. S.O. 3030] 
Central Board of Direct Taxes [Noti. No. S.O. 3031] 
Central Board of Direct Taxes [Noti. No. S.O. 3032] 
Central Board of Direct Taxes [Noti. No. S.O. 3033] 
Central Board of Direct Taxes [Noti. No. S.O. 3034] 
Central Board of Direct Taxes [Noti. No. S.O. 3035] 
Central Board of Direct Taxes [Noti. No. S.O. 3036] 
Central Board of Direct Taxes [Noti. No. S.O. 3037] 
Central Board of Direct Taxes [Noti. No. S.O. 3038] 
Central Board of Direct Taxes [Noti. No. S.O. 3039] 
Central Board of Direct Taxes [Noti. No. S.O. 3040] 
Central Board of Direct Taxes [Noti. No. S.O. 3041] 
Central Board of Direct Taxes [Noti. No. S.O. 3042] 
Central Board of Direct Taxes [F. No. 220/1/99/ITA.II] 
Central Board of Direct Taxes [Press Release 11-11-1999] 
Central Board of Direct Taxes [Noti. No. S.O. 1292(E)] 
Central Board of Direct Taxes [Noti. No. G.S.R. 764(E)] 
Central Board of Direct Taxes [Noti. No. S.O. 1201(E)] 
Central Board of Direct Taxes [Noti. No. G.S.R. 698(E)] 
Central Board of Direct Taxes [Noti. No. G.S.R. 748(E)] 
Central Board of Direct Taxes [Press Release 10-12-1999] 
Central Board of Direct Taxes [Noti. No. S.O. 1195(E)] 
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Central Board of Direct Taxes [Noti. No. S.O. 1196(E)] 
Central Board of Direct Taxes [Noti. No. S.O. 1178(E)] 
Central Board of Direct Taxes [Noti. No. S.O. 1179(E)] 
Central Board of Direct Taxes [Noti. No. S.O. 1180(E)] 
Central Board of Direct Taxes [Noti. No. S.O. 1181(E)] 
Central Board of Direct Taxes [Noti. No. S.O. 1182(E)] 
Central Board of Direct Taxes [Noti. No. S.O. 1183(E)] 
Central Board of Direct Taxes [Noti. No. S.O. 1184(E)] 
Central Board of Direct Taxes [Noti. No. S.O. 1140(E)] 
Central Board of Direct Taxes [Noti. No. S.O. 1141(E)] 
Central Board of Direct Taxes [Noti. No. S.O. 1142(E)] 
Central Board of Direct Taxes [Noti. No. S.O. 1143(E)] 
Central Board of Direct Taxes [Noti. No. S.O. 1144(E)] 
Central Board of Direct Taxes [Noti. No. S.O. 1145(E)] 
Central Board of Direct Taxes [Noti. No. S.O. 1146(E)] 
Central Board of Direct Taxes [Noti. No. S.O. 1147(E)] 
Central Board of Direct Taxes [Noti. No. S.O. 1173(E)] 
Central Board of Direct Taxes [Noti. No. S.O. 1174(E)] 
Central Board of Direct Taxes [Noti. No. S.O. 1175(E)] 
Central Board of Direct Taxes [Noti. No. G.S.R. 765(E)] 
Central Board of Direct Taxes [Noti. No. S.O. 3166] 
Central Board of Direct Taxes [Noti. No. S.O. 3265] 
Central Board of Direct Taxes [Noti. No. S.O. 3266] 
Central Board of Direct Taxes [Noti. No. S.O. 3267] 
Central Board of Direct Taxes [Press Release 14-12-1999] 
Central Board of Direct Taxes [Noti. No. S.O. 1022(E)] 
Central Board of Direct Taxes [Noti. No. S.O. 3347] 
Central Board of Direct Taxes [Noti. No. S.O. 3477] 
Central Board of Direct Taxes [Noti. No. S.O. 3261] 
Central Board of Direct Taxes [Noti. No. S.O. 3348] 
Central Board of Direct Taxes [Noti. No. S.O. 3349] 
Central Board of Direct Taxes [Noti. No. S.O. 3263] 
Central Board of Direct Taxes [Noti. No. S.O. 3264] 
Central Board of Direct Taxes [Noti. No. S.O. 3268] 
Central Board of Direct Taxes [Noti. No. S.O. 3269] 
Central Board of Direct Taxes [Noti. No. S.O. 3167] 
Central Board of Direct Taxes [Noti. No. G.S.R. 810(E)] 
Central Board of Direct Taxes [Noti. No. S.O. 1023(E)] 
Central Board of Direct Taxes [Noti. No. S.O. 1176(E)] 
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Central Board of Direct Taxes [Noti. No. S.O. 1177(E)] 
Central Board of Direct Taxes [Noti. No. S.O. 1220(E)] 
Central Board of Direct Taxes [Noti. No. S.O. 1227(E)] 
Central Board of Direct Taxes [Noti. No. S.O. 1228(E)] 
Central Board of Direct Taxes [Noti. No. G.S.R. 811(E)] 
Central Board of Direct Taxes [Noti. No. S.O. 2] 
Central Board of Direct Taxes [Noti. No. S.O. 4] 
Central Board of Direct Taxes [Noti. No. S.O. 5] 
Central Board of Direct Taxes [Noti. No. S.O. 6] 
Central Board of Direct Taxes [Noti. No. S.O. 3] 
Central Board of Direct Taxes [Noti. No. S.O. 190] 
Central Board of Direct Taxes [Noti. No. S.O. 191] 
Central Board of Direct Taxes [Noti. No. S.O. 192] 
Central Board of Direct Taxes [Noti. No. S.O. 193] 
Central Board of Direct Taxes [Noti. No. S.O. 96] 
Central Board of Direct Taxes [Noti. No. S.O. 370] 
Central Board of Direct Taxes [Noti. No. S.O. 371] 
Central Board of Direct Taxes [Noti. No. S.O. 372] 
Central Board of Direct Taxes [Noti. No. S.O. 141] 
Central Board of Direct Taxes [Noti. No. S.O. 142] 
Central Board of Direct Taxes [Noti. No. S.O. 76] 
Central Board of Direct Taxes [Noti. No. S.O. 77] 
Central Board of Direct Taxes [Noti. No. S.O. 78] 
Central Board of Direct Taxes [Noti. No. S.O. 79] 
Central Board of Direct Taxes [Noti. No. S.O. 80] 
Central Board of Direct Taxes [Noti. No. S.O. 81] 
Central Board of Direct Taxes [Noti. No. S.O. 82] 
Central Board of Direct Taxes [Noti. No. S.O. 83] 
Central Board of Direct Taxes [Noti. No. S.O. 84] 
Central Board of Direct Taxes [Noti. No. S.O. 85] 
Central Board of Direct Taxes [Noti. No. S.O. 86] 
Central Board of Direct Taxes [Noti. No. S.O. 87] 
Central Board of Direct Taxes [Noti. No. S.O. 88] 
Central Board of Direct Taxes [Noti. No. S.O. 89] 
Central Board of Direct Taxes [Noti. No. S.O. 90] 
Central Board of Direct Taxes [Noti. No. S.O. 91] 
Central Board of Direct Taxes [Noti. No. S.O. 92] 
Central Board of Direct Taxes [Noti. No. S.O. 93] 
Central Board of Direct Taxes [Noti. No. S.O. 94] 
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Ministry of Labour [Noti. No. S.-95/1/41] 
Ministry of Labour [Noti. No. T.R.-39] 

  
State Rules   [4] 

Himachal Pradesh Department of Ayurveda, Senior Ayurvedic Chikitsak (Specialist), Class-I 
(Gazetted), Recruitment and Promotion (1st Amendment) Rules, 2019 

Puducherry Factories (Amendment) Rules, 2020 
Puducherry Child Labour (Prohibition and Regulation) (Amendment) Rules, 2020 
Puducherry Factories (Amendment) Rules, 2017 
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